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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I.A 5/2014, 1. A 6/2014 in Cvil Appeal No('s) . 11236/ 2011
KARAN S| NGH Appel I ant (s)
VERSUS
UNION OF I NDI A & ANR Respondent ( s)

(for inpleadnent)

Date : 05/01/2015 This application was called on for hearing
t oday.
CORAM :
HON BLE MR JUSTICE A K. SIKRI
[N CHAMBER]
For Appellant(s) M. Surya Kant, Adv.

For Respondent (s) B. V. Bal aram Das, Adv.
Surat Singh, Adv.

Braj esh Kumar Singh, Adv.
Sudhansu Pal o, Adv.

Vi shnu B. Saharya, Adv.
Viresh B. Saharya, Adv.
r Ms Saharya & Co., Advs.
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UPON hearing the counsel the Court made the follow ng
ORDER

I.A. Nos. 5 & 6 of 2014 be listed along with the main appeal.
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